Filing under clause (d) of sub-regulation (5) of re

gulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the corporate debtor:
Turning Point Estate Private Limited

List of stakeholders as on:
11/03/2023

S1 No

Category of Stakeholders

Summary of Claims
Received

Summary of Claims admitted

Amount of
Contingent
Claims

Amount of
claims rejected

Amount
of Claims
under

verificatio

n

Details in
Annexure

Remarks,
if any

voting

No of Claims

Amount

No of Claims

Amount

[

Unpaid insolvency resolution
process costs

NA

N

Liquidation costs incurred till
date

NA

8}

Secured financial creditors

[

2,717,242,906

1 2,717,242,906

99.72

'S

Unsecured financial creditors

0

S]]

Operational creditors
(Workmen)

=N

Operational creditors
(Emplovees)

~

Operational creditors
(Government Dues)

®

Operational creditors (other
than Workmen,

Employees and Government
Dues)

o)

Other stakeholders, if any
(other than financial
creditors and operational
creditors)

[y

23,209,258

1 7,656,427

- 15,552,831

0.28

TOTAL

N

2,740,452,164

2 2,724,899,333

- 15,552,831

100




Turning Point Estate Private Limited

1 FINANCIAL CREDITORS secured - FORM D
The Public called for of proof of claims from Financial Creditors in Form D as stipulated in Requlation 18 Till 11,03.2023 the Liquidator has received claims from the following Financial Creditors:
@ FINANCIAL CREDITORS - FORM D RECEIVED
Sr.no. Name Claimant | Related ification Number, if any Amount of Claim (Rs.) Amount of Claim Admitted (Rs.) * see note below Amount Voting
(Securediuns | party of Total claims by Total claims by Total claims by Total (a*b+c) Total Claims Total Claims Total claims Total (atbc) |under Share (%)
ecured/contin | the creditors (principal | creditors (Interest) | creditors (Other admitted (Other verification /
gen) | Corporate amount) (a) (6) Charges) (c) (principal amount) | (interest) (b) Charges) (c) Not Admitted
Debtor (@ Rs.)
A__|Financial Creditors
1 |IM Financial Asset secured no U67190MH2007PLC174287 233,351,690 1,003,755,016] 92,389,159) 1,329,495,865 233351690  1,003,755,016 92,389,159 1,329,495,865 o “48.79%
Reconstruction Company Ltd (
PNB Loan Assigned )
2 |JM FinancialAsset Secured o U67190MH2007PLC174287 198,249,906 351,429,795 o 549,679,701 198,249,906 351,429,795 0 549,679,701 o| 2017%
Recrsicton Company Lid
UCO Loan Assigned )
3 |IM Financial Asset Secured no U67190MH2007PLC174287 322,124,363 515942977 o 838,067,340 322124563 515,942,977 - 838,067,340 [ 30.76%
Reconstruction Company Ltd (
10B Loan Assigned )
TOTAL (A) 3,725,959 1871127788 92,389,159 2,717,242,906 3725959 | 18711 92,389,159 2,717,242,906 - 99.72%

*Security details:

Charge over Immovable Property.

Land and Building Situated at Khasara no 19,21/1, 22,  Area 02 Kanals & 15 Marlas ), Khasara no 22/20 ( area 03 Kanals and 03 Marlas) , Khasara no 19, 21/1, 22, 22/20,, 22/21/1 ( Area 03 Kanals 15 marlas), Khasara no 11/02, 20, 12,21/1, 19,22, 12,23, 21/1, 18, 19, 22, ( Area 27 kanals 01 Marlas) Khaxarinnll/ls 22/23,26/3/2 { area 03 Kanals 09 Marlas) having
total area of 40 Kanals 03 szlismgﬂherwmhaHhemd\uments [any item of property, either abuilding) or. (such as a rent), that can be inherited.] and d Machineries situated at NH.21 Road ( i Sales Tax
Barrier) SAS Nagar Mohali P

Charge over Movable oroperis

Charge of Hypothecation over tangible and Current assets, Book Debts the cash flows of the C¢ ( Shopping mall cum handigarh ( the Fi d

Charge whole of the Corporate Debior , includi plant, Machinery , Spares, Tools, and d or in cases , or which are now lying or stored in, o received or shallfrom time to time be brought into.

or upon orbestred a be i o about il the Corporat Debtor'sfacories, premisesor godowns or wherever s th same my e or be e by anypary tthearderordisposton of the orporats Db o i the courseof tranic o on igh seasoron rder or delvery
mount

All 3 claims received from single FC JM Financial ARC




